Office of Prinicipal Judge Famii

Administrative order No.-

EI[

It has been brought to the notice of underanned‘that #TE\ the
report of CMO Barabanki Dated 13.08.2020 in which it has. bepn
mentioned that a class lil employee Mr. Arun kumer Verma S/Ongdlsh
Prasad verma Posted in the court of CJM Barabanki and 'two Q' s IV

employee Mr. Santosh kumar Pandey /0 Mr. Jata shan« ar Pandey and

Mr. Ravendra Pratap Singh S/O Mr. Veerpal $ mqh Posted in the ctiurt of
an:ipal Judge of Family court has been found Coroné Posutwe The
Respected District Judge Barabanki vide Administrative ordér no
232/2020 has ordered that District Court Barabanki (r-a‘v*ept famli‘
court) shall remain closed on 14.08.2020. In view of the 3bove since
two class IV employee posted in the court of Principal ludtle of l*amni'
court have been found Corona Pestive and Family court Is .also %lﬁ.uate(
in the campus of district court which has been closed by 1.nstr1ck_ Judge
Barabanki for 14.03 2020
‘Therefore it is ordered that all the Family court:of E*alabankt shall
remain closed on 14.08.2020 in pursuance of the guidlmes,c.ontahiﬁed in

letter no.1117 /LXXXVII- -ZDC_/ethurts/AHaI jabad dan-ed---os.oéﬂé?ozo

issued by the Hon ble High court. : 5;?"
General date 02.09 2020 is fixed for the cases listed an 14.08.2020
for all the courts of Family court Barabanki. - T

Let this order be uploaded on the website of [listrlct[l(:()ur
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Barabanki for information to General public.
Let information be sent to the Hon ble High court. |

. Inform all concern=d.
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